| TEM NO. 101 REG STRAR COURT. 1 SECTI ON

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. SURAJI T DEY

Petition(s) for Special Leave to Appeal (O No(s).
17306- 17308/ 2015

BROMWN & SHARPE | NC.
(PRESENTLY KNOWN AS HEXAGON METROLOGY | NC.) Petitioner(s)

VERSUS
COWM SSI ONER OF | NCOVE TAX & ANR Respondent ( s)
(with interimrelief and office report)
Date : 14/09/2015 These petitions were called on for hearing today.
For Petitioner(s)

Ms. Roopali Gupta, Adv.
Ms. Kavita Jha, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng
ORDER
Awai t service of notice in respect of bot h t he
respondents.
Li st again on 7.12.2015.
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